
79 Written Answers [RAJYA SABHA] to Questions    80 

 
f [INCREASE   IN   EXPORT   TRADE   OF   TEA 

196. SHRI        SUNDARSINGH 
BHANDARI    : Will   the   Minister       of 
FOREIGN TRADE be pleased to state: 

(a) the extent of increase in the export 
trade of tea as a result of abolition of export 
duty on tea and adoption of other   measures;   
and 

(b) the extent of internal consumption of 
tea during the months of March and April, 
1969 in the corresponding months   of   the   
year    1970?] 

 

t[THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(CHOWDHARY RAM SEWAK) : (a) It is 
too early to assess the impact of the abolition 
of export duty on tea but it is hoped that 
exports of tea from India during 1970 would 
be around 210 million kilograms as against 
an export of 176 million   kilograms   in   
1969. 

(b) Consumption estimates are pre. pared 
only on an annual basis and not on   monthly   
or   quarterly   basis.] 

197. [Transferred to the 6th May,   1970] 

OFFICERS OF USSR MISSIONS IN INDIA RE-
SIDING   IN   RENTED   HOUSES 

198. SHRI       PRANAB KUMAR 
MUKHERJEE  : win the Minister of 
EXTERNAL   AFFAIRS   be   pleased   to 
state    : 

(a) the designations and addresses of those 
officers of the Diplomatic missions of USSR 
in New Delhi and other cities in the country 
who are staying in rented houses outside the 
official residential blocks attached to 
chanceries etc.;  and 

(b) whether the Embassy of the USSR also    
runs   its    own    schools? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI   SURENDRA   PAL   SINGH)    : 
(a)   and   (b) The   information    is   being 
collected. 

PROCUREMENT   OF    DEFENCE   EQUIPMENTS 
THROUGH PRIVATE AGENCIES 

199. SHRI N. G. GORAY : Will 
the Minister of DEFENCE be pleased to 
state: 

(a) whether Government are contemplating 
any cliange in its policy regarding 
procurement of defence equipments from 
abroad through private agencies; and 

(b) if so, what are the reasons for the 
revision    of   this    policy? 

THE MINISTER OF DEFENCE (SARDAR 
SWARAN SINGH) : (a) The general policy of 
Government is to purchase Defecnce stores, 
the import of which is inescapable on a 
Government to Government basis or from the 
original manufacturers. Where items of 
equipment and spares cannot be so procured, 
they are obtained directly from Well 
established firms. In very rare cases as a last 
resort, when no other source is available, pro-
curement is made from stockists. In all cases 
stores are accepted only after proper 
inspection. Government are not contemplating 
any change in this policy regarding 
procurement of Defence equipment   from    
abroad. 
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(b) As a result )f the situation created by the 
impositior in 1965 of embargoes by a number 
1 f western countries on the export of arms 
and ammunition and other vital ] el'nee stores 
to India, a special arrang' rncnt was made with 
two parties for th procurement of spares for a 
transport lircraft. The arrangement for the proi 
urjment of spares with these two partie lapsed 
on 31-1-1970. A review of the 1 »1 for the 
continuance of such an arrai jement has been 
made recently and it i; proposed not to renew 
the   agreement   v ith   these   two   parties. 

VILLAGES ELECTR m D DURING THE GANDHI 
C NTENARY 

200. DR.   SAL G   RAM   : 
SHRI  KI I SHAN  KANT   : 

Will the Min ster of IRRIGATION AND 
POWER b    pleased to state  : 

(a) the numbe of villages which were 
electrified during the Gandhi Centenary Year; 
and 

(b) the period by when Government expect 
to cover tl e whole of the country? 

THE DEPUTY MINISTER IN THE 
MINISTRY Ol [RRIGATION AND POWER 
(PROF SIDDHESHWAR PRASAD) : (a) 
Agai 1st a target of one lakh villages to be e 
^cl rifled by the end of Gandhiji's Cent nary 
Year i.e. by 2nd October, 1970, 8 i4'22 
villages have been electrified by 3 U March, 
1970 out of which 11868 \ ll;iges were 
electrified from 2nd Octob r, 1969, to 31st 
March, 1970. 

(b) The time oy which the remaining 
villages would be electrified would depend on 
the funds a\ tilable for rural electri. fication  in   
the    ubscquent  Plan  periods. 

0 ro   DAM 

201. SHRI   /RJUN   ARORA    : 
SI}RI   KRISHAN   KANT: 

Will the Mr ister of IRRIGATION AND  
POWER   be  pleased  to state   : 

(a) whether i is a fact that the progress in 
the com iletion of Pong Dam has been   held    
up;    and 

(b) if so, th masons therefor; and how 
Governmer I propose to solve the difficulties? 

THE DEPUTY MINISTER IN THE 
M™I!TRYP OF LIGATION   AND 
POWER      (PROF.      SIDDHESHWAR 
PRASAD)    : (a) No,   Sir. (b) Does   not   arise. 

 
•f- [PLIGHT  OF  INDIAN PILGRIMS  TO  PANJA 
SAHIB     AND     GURDWARAS       IN       

PAKISTAN 

202. DR.  BHAI   MAHAVIR   : SHRI  
LAL  K.  ADVANI   : SHRI MAN 
SINGH VARMA  : SARDAR 
GURCHARAN SINGH TOHRA    : 

Will the Minister of EXTERNAL 
AFFAIRS    be    pleased    to   state: 

(a) whether it is a fact that 1800 Indian 
pilgrims, who came back from Panja Sahib 
after Celebrating Baisakhi festival there, have 
stated that they had 


